
COVERNMENT OF ME(;IIALA YA 
I.AW (I~) DEPARTMENT 

NOTI Fie ATION 

Daleo Shillollg, the 30th ,Jalluary, 2023. 

No. LJ (B) 69/20 J2/6-l-ln the interest (II public service and in e"ercise 01' the powers 

conlerreu by sub-section (I) and (4) 01" Section 20 or the ("ode or Cril1lin~Ji Procedure 1<)73, 

the Governor or Meghalaya is pk~lsed to <lppllint Shri. /\bhin<lv "Ulll,lr Singh, I/\S, Sub 

Divisional Officer (Sadar) as the hecutive Magistrate within East .Jaintia Hills District and 

shall be the Sub- Divisional Magistrate. 

No. L.J (B) 69/20J2/6-l - A - In the interest or public service and in exercise or the po",ers 

conterred by sub-section (2) of Section 20 or the Code of Criminal Procedure In3, the 

C;ovcl'llor of Meghalaya is pleased to appoint the I'ollowing ol'licers as the Additional District 

Magistrates within Last .Iaintia II ills District .. 

1. Shri. J. Shylla, MCS, Additional Deputy Commissioner. 

2. Shri. G. Warjri, MCS, Additional Deputy Commissioner. 

3. Smti. D.O. Syngai, MCS, Additional Deputy Commissioner . 

4. Shri. A. Nongbri, MCS, Additional Deputy Commissioner. 

No. L.J (B) 69/20J2/6-l - B - In the interest (II' public service illle! in e"ercise lll'the po\\ers 

conlCrreu by sub-section (I) of' Section 20 01' the Cmk or Criminal Procedure 11)73, the 

C;ovcl'llor of' Meghalaya is pleased to appoint the rollowing ol'licers as the Executive 

MagistrClte within East .Jaintia Ililis District 

\ 

1. Shri. B. Raja Brahma, MCS, Assistant Commissioner. 

2. Smt. F.Wann, MCS, Assistant Commissioner. 

This notificillion shall cOllle into illlmediate eneCI until further orders. 

Sd/-

(Cyl"il V.D. Diclll!,doh), 
Secretary to the (Jov!. of Meghalilya, 

1.'1\·v (B) Department 



Memo No. L.J (13) 69/20 I 2/6-1-C 
Copy Corwarded to :-

Dated Shillong, the 30 111 January, 20B 

I . The Deputy COl1lmissioner, East .laintia Hills District. Khliehriat with rclerence to 

your letter No. E.lHDI Magistrial.2/Enquiry/2023/4, dated 23 .01 .2023. 

2. The Direcror of Printing & Stationery, Meghalaya, Shillong for publication of 

Notilication in the Meghalaya Gazelle. 

3. Personnel & A.R. (A) Department for inl(lrIllCltion. 

4. 'y fI~cer concerned . 

~)EO (Data Entry Opcrator) Law (!\) Departmcnt Cor uplmlding the Notilication in the 

Law Department website. 

L3 Y order etc., 

~puty Secretary to rhe Gov!. or Meghalaya. 
Law (B) Departl11cn 


